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Dr. M. M. Das: May I know whether
.Government has received any memo-
randum from the cultivators from
whom these lands were acquired, ask-
ing Government to give the lands to
them for cultivation on any terms
found suitable by Government?

Shri Gopalaswami: There is no in-
formation on that point here. We do
not know whether even the lessees are
cultivating the lands themselves or
have given sub-leases. We have ask-
ed for further information, which

when received can be placed on the
Table.

Dr. M. M. Das: May I know before
these lands were leased out to three
persons who did not belong to this
particular- locality, whether any op-
portunity was given to the cultivators
from whom the lands were acquired
to cultivate the lands on terms given
by Government?

Shri Gopalaswami: Notice was given, '

Sir and the land was sold in auction.
8 persons attended the auction.

- Dr. M. M. Das: May I know whether
it will be possible for Government to
reconsider this question and make
some arrangement by which the culti-
vators may get these lands for culti-
vation?

Shri Gopalaswami: That is a matter
which can be examined, but we can-
not do anything with the leases that
had been granted already.

Shri B. S. Murthy: May I know
whether any tenants of co-operative
societies applied for the lease?

Shri Gopalaswami: I am afraid, I
have no information. 8 individuals
attended the auction. That is what
I have.

Dr. M. M. Das: May I know whether
the hon. Minister is in a position to
let us know what portion of these lands
are cultivated or are they lying fallow?

Shri Gopalaswami: After the lease?

Dr. M. M. Das: Yes, Sir.

Shri Gopalaswami: I am afraid, I
have not got the information.

RupEE DEAL WITH SOVIET UNION

+706. Shri K. Sibrahmiaiiysm: Will
the Minister of Finance be pleased to
. state:

{a) whether there has been
rupee deal. with .the Soviet Union ln
recent months; an
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(b) whether any amount has been

paid in rupees to the Soviet Union or

its agencies in India in respect of any
transactions?

The Minister of Finance (Shri C, D.
Deshmukh): (a) and (b). There .has
been no rupee deal between the Gov-
ernment of India and the Soviet -
Union. Nor has any amount been
paid in rupees by Government to the
Soviet Union or its agencies in India

1n respect of any transactions. °

Shri B. R. Bhagat: May I know whe-
ther it is a, fact that sterling is the
unit of exchange between India and the
U.S.S.R?

‘Shri C. D. Deshmukh: Unless there
is a barter deal.

Shri B. R. Bhagat: May I know the
reasons?

Shri C. D. Deshmukh: Willingness of
the U.S.S.R. to receive sterling.

TSI W FTR

*gou.=ft Wi aqT e w7
TASTH N T FE 6 I &R
gra fafqe wwr &, ®, 7 AR 7 4T
® AW ER¥-]Y4e A ey
aNt & o s Afqard, @uTtaE
Mg faenr ¥ fod fad wg Aq-
Tt AN ufr Faw § 7

GRANTS TO STATES

[707. Shri_Jangde: Will the Minister
of Educatlon be pleased to state the
amount of grants given by the Cen-
tral Government to various Part ‘A’,
‘B’, ‘C’ and ‘D’ States for compulsory,
social or adult education separately in
the years 1949, 1950 and 1951 respec-
tively?]

The ,Parliamentary Secretary to the
Minister of Education and Natural Re-
sources ‘and Scientific Research (Shri
K. D. Malaviya): A statement is placed
on the Table of the House. [See Ap-
pendix IV, Annexure No. 9].

wrod : dar & o R §
fFad &t Rzw 1 T fwa ¥
ﬁf!m*ﬁaﬁfﬁwﬁﬁ?
[Shrl Jangde' Miy I know Why no

grants for social .education were made
to Part B States?]
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st fo Mo Wt : T@T AY
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F gomr gaw foen § o7 faiw
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[Si:ri K. D. Malaviya: Such is not
the case. The hon. Member will see in
the statement before him that in
1949-50 a block grant was made which
was in respect of social education.
Apart from this no other sum was
specially granted for social education.]

ot ANF : FT AAANT 7 TEIRT

F qar wwar & 5 wgt W faer
Ffod g e d e @ §
@ I qrE w1 g IIEnT g
g?

[Shri Jangde: Has the hon. Minister
ascertained, where grants have been
made by the Central Government for

social education, whether they have
been utilised properly?]

&t %o ¥o wiwata : STET FAT
T )

[Shri K. D. Malaviya: Must have
been.]

= Ao o Tag : AT TZ T@
T & 5 Sue Ry § TaAEe A
T ¥ aEmeE W@ 1€ § e
I T for ff @ 9Ty asamwt
Tt qrearg TFaT Ak § ?
©* [Shri R. N. Singh: Is it riot a fact
that although in Uttar Pradesh insti-
tutions have been opened by the
Government. they did not serve any

purpose, except that teachers’ salaries
were paid?)

v 1 piSyed ks

Uy = gty S8haflle Sl 54uuygmy
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11 JUNE 1952

0:;4! Answers 784

The Minister of Education and Natu-
Resources and Scientific Regearch
(Maulana Azad): This question ought’
to bet 1]Jut to the Uttar Pradesh Govern-
ment.

dfeq @0 Ao &imElT : AT
AT W ARIT TaSTET fF v
@ fasfad & I ¥ 9T9 oo q@
fam ¥ foE af § s @
I § a3 sasATmATE 5 @ e
¥ g FE GUE @O TE AR IT
# fFad froe e AT qEl oWl 7
farar qr€ €

{Pandit C. N. Malviya: Will the hon.
Minister please state whether he has
received any reports in this connection
from the various States and whether
such reports indicate the places
where educational institutions have
been opened with the help of this
grant as also the number of adults
and others that were given educa-
tion there?] .

= ®o o Ay : f@E ar
FAr F § dfF A e
N gaAd A qg IASET AR §
& a7 ¥R IR 1¥RYo F
= gie & 7 § WW @R W
amifos faer & fod @ NS wie
A QA wE A, w el ag g
g&ar & A 5 awe faer ¥ @raew
# #rf o @R T ad, ¥ I§
=T gfurer g6 arew ) |
[Shri K. D, Malaviya: Reports do
come. I may, however, add for the
information of the hon. Member that
in the years 1948-49 and 1949-50 only
a block grant was made and. there was
no separate grant meant specially for
social education. There is, therefore,
no question of receiving any report

about social education or of ascer-
taining the progress thereof.)}

R wind ;W & X ewArg

5 89 WRue & www figr ¥ fod
a7 ¥ 4t a5q #¢ fer war 2
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[Shri Jangde: May I
reason for discontinuing the grant for
social educatiqn since 19507}

“ldwns:olsiu,..’

[Maulana And Financial strmg—
ency.]

Arm.xcumn FOR APPROVAR'

*708. Shri Jlmnjhunwala: (a)
Will the Mmjster . Fimance be
pleased to state how ‘thany applica-
tions for approval were made to Go-
vernment upto 30th April, 1952 under
the several Sections referred to in
Section 289B(1) of the Indian Com-
panies Act?

(b) How many out of these have
been disposed of by Government and
on what conditions?

(c) Have any principles been evolv-
ed for the grant of approval by Gov-
ernment on such applications?

The Minister of Finance (Shri C. D.
Deshmukh): (a) to (c). Attention of
the hon. Member is invited to the
Statement which I place on the Table
of the House. [See Appendix IV, an-
nexure No. 10] .

STERLING BALANCES

*709. Shri Jhunjhunwala: Will
the Minister of Finance be pleased to
state: :

(a) the total withdrawals from our
Sterling Balances since 1st July, 1951;

(b) how these have been utilised;

(c) how much out of these has been
made out of the releases permitted
for the current year and how much
out of the unutilised balance of the
previous year; and

(d) whether these withdrawals in-
clude some advance utilisation of the
releases for the exchange year begin-
ning from July 1951?

The Minister of Finance (Shri C. D.
Deshmukh): (a) Rs. 170 crores, upto
the end of May, 1952.

(b) The amounts have been utilised
in meeting deficits in external pay-
ments on current and capital tran-
sactions.

(c) Of the agreed release of - £35
‘million for the current exchange year,
£10 million (Rs. 13 crores) hag so
‘far been ‘drawn. The remaining am-
ount came:out of the balgnces. as held
m the 1st July, 1851.
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(d) No, Sir.

Shri Jhunjhunwala: MaykI know
whether the Government has laid down
any principle that priority .will be
given to such and such things for
utilizing the sterling balances?;.

Shri C.-©. Deshmukh: That is a
rulmg prmdple of import ,pohcy

Shri’ B S Murthy: May I kndw the
system for allotting pnonty for
capxtal goods?

‘Shri C. D. Deshmukh: They have

the highest priority, Sir.

Sardar Hukam “ Singh: Shall we
have anything left in our blocked ac-
count after the expiry of six years
under the agreement?

Shri C. D. Deshmukh: Not likely on
present indications.

Shri B. R. Bhagat: May I know, Sir,
during this period from 1st July 1951,
how much of these sterling releases
have been spent on capital goods amd
how much on consumer goods?

Shri C. D. Deshmukh: I have some
figures here which would be illustra-
tive. These figures relate to the
period from 1st July 1951 to February
1952. Plant and machinery Rs. 652
crores; Industrial goods Rs. 153 crores;
grain, pulses, flour Rs. 144 crores;
other essential consumer  goods
Rs. 77-6 crores; other consumer goods
Rs. 182 crores.

SCHOLARSHIPS AT CENTRAL UNIVERSITIES

*710. Dr. Ram Snbhag Singh: (a)
Will the Minister of Education be
pleased to state whether 'it is a fact
that the Government of India have
decided to institute at the Central
Umveé,smes of Aligarh, Banaras, Delhi
and Vishwa-Bharati scholarships for
the study of Arabic, Persian, Sanskrit
or Pali?

(b) If so, how many scholarships
would be sanctioned for each Univer-
sity?

(c) What would be the amount of
each such scholarship?

The Parliamentary Secretary to the
Minister of Education and Natural
Resources and Scientific Research
(Shri K. D. Malaviya): (a) Yes, Sir.

(b) Two scholarships per year, each
scholarship to be tenable for four
years.

(c) Rs. 75 p.m.





